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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH 

AT HYDERABAD. 

O,A,No.605/92. 

V,Eswar Rao 

Vs. 

1. Union of India, 
Rep, by the 
General Manager, 
S.C.Rly., Rail Nilayam, 
Secunderabad. 

2, Chief Personnel Officer, 
S.C.Rly, Rail Nilayarn, 
Secunderabad. 

Date of Judgbrnent Uc0\?t 

Applicant 

Selection Board for selection 
to the posts of Office Super- 
intendents Grade-Il in the 
Office of Chief Operating 
Superintendent (Power), 
S.C. Rly,, Secunderabad 
Rep. by its tmairman, 
Sri M.thjnna Dorai, 
Sr. Dlvi. Mechanical Engineer 
(Power), S.C.Rly., Hyderabad Divn. 

Sri iC.Maiiikarjuna Rao, 
Fuel Verification Inspector, 
Office of: Chief Operating 	- 
Superintendent, S.C.Riy., 
Secunderabad. 	 .. Respondents 

Counsel for the Applicant : Shri G.Ramachandra Rao 

Counsel for the Respondents : Shris,Rajeswara Rao for 
ShriD.Gopala Rao, SC for Xlys. 

C ORAM: 

Hon'ble Shri R.Balasubramanian : Mernber(A) 

Hon'ble Shri C.J.Roy : Member(j) 

Judgement as. per Hon'ble Shri R.Balasubramanian,Mernber(A) .X 

This application has been filed by Shri :v.Eswar Rao 

against the Union of India, Rep, by the General Manager, S.C.Rly—

Rail Nilayarn, Secunderabad & 3 others including a private 

respondent under section 19 of the Adminijtrative Tribunals Act, 

1985, the prayer herein is for a direction to the Respondents 

1 to 3 to ernpanel the applicant at Serial- No.2 for promotion 

to the post of Office Superintendent GradII in the Office of 
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Ctuief Operating Superintendent of TransportatIon and Power 

Branch with all consequential benefits. 

At the relevant time,the applicant was working as 

Head Clerk awaiting promotion to the next higher grade of 

Office Superintendent Grade-Il. This is a selection post 

in Grade 'C' category and has to be filled upby promoting 

the Head Clerks after passing written and .'viva-voce test. 

The applicant passed the written test and appeared for the 

viva-voce test also. However, in the final lIst prepared 

vide memo dt. 16.7.92 only two names are rientkonea. He is 

aggrieved that Shri K.Mallilcarjuna Rao, Rspodent No.4 who is 

junior in the category of Head Clerks hasbee'n included in the 

panel omitting his name. It is alleged that :the respondents 

had not followed the mandatory procedure preScribed under 

paras f, g and h of para 219 of Indian Railway Establishment 

Manual Vol,!. 

The respondents have filed a counter, afEidavit opposing 

admission of the application. It is stated that the Selection 

Conrittee found the applicant not suitable for empanelment 

basing on his performance in viva-voce test.; It is their case 

that seniority is not the only criterion for;  selection although 

some weightàge is given to it'in theform of marks allocated. 

It is stated that the Selection Committee has followed the 

procedure laid down in paras f, g and h of pàra 219 of Indian 

Railway Establishment Manual Vol.1 as revised vide orders 

dt. 1.5.92. For the purpose of empanelmnt,!a candidate should 

securyhot less than 601Y. of marks under professional ability 

consisting of written and viva-voce. 35 marks are allotted 

for the written test and a candidate shoulecure at least 21 

marks to beome eligible for viva-voce. To ?De eligible, 

a candidate should get a total of 30 marks oUt of 50 marks 

in the professional ability. It is stated that while the 4th 

respondent secured this minimum mark the applicant did not.// 

'II We have sethf paras f, g and h of para 219 of Indian Railway 

Establishment Manual V01.1. The respondents had also produced 
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a copy of the Railway Board letter Ho.E(NG)I/91/PMI/34 

dt. 1.5.92. This letter of the Railway Board dt. 1.5.92 

modified the procedure contained in their letter dt. 23.12.79. 

The mofification was only in respecof the procedureCS3 41<- 
I  the selection Board. The revised procedure was 

to restore the earlier practice of having a single evaluation 

sheet to be signed by all the Members of the selection Board 

instead of separate marks assigned to each 11  of the Members 

of the Selection Board, We have seen the Railway record and 

are satisfied Lththe revised procedure contained in the 

Railway Board letter dt. 1.5.92 has been followed by the 

selection Board on 14.7.92. The applicant has not fulfilled 

the requirement and has, therefore, been omitted. We find 

that there is no scope for interference and we accordingly 

dismiss the application at the admission btage itself. 

No order as to costs. 

  

R.Balasubramaflian 
Member(A). Mew er Cr). 

	

Dated: I 	september, 1992. 	Dep9ty Regxstrar(J 

	

Copy to:- 	 I  
General. Manager, S.C.Railway, Rail Nilayam, Union of India, 
Secunclerabad, 	 I  
Chief Personnel Officer, S.C.Railway, Rail Nilayarn, Sec-bad ........ 

MChinna borax, Chairman, Selectior'i Board for Seleceft 
'Et, the os.ts o(..Offig$içdt Grade-Il inj the -offjée o±tchfti 

erinte 
 CSenior tivisional Mechanical EngineerL. (Power) S.C.Railway, 

Flyderabad ivisiona 	. 	 I  

Sri, K,MalIikarjuna Rao, Fuel Verifidtion Inspector, Of fic 
of the Chief Operating Superintendent, S.C.Railway, Sec-bad 

5, One copy to Sri. G.Ramachandra Rao, advocate, CAT, Hyd. 
One copy to Sri, D.Gopala Rao, SC for Railways, CAT, Hyd. 
One spire copy. 	 I  

Rsm/- 
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